
Annexure-7

List of operational creditors (Government Dues)

Details of claim admitted

Department Government Date of receipt Amount claimed Amount of claim admitted Nature of claim 
Whether 

related party?
% of voting share in CoC

1
Deputy Commissioner of Income Tax 1(3)(1) 

Mumbai
Central Government 27.11.2024 35,62,04,457.00 Income Tax NO NA NA NA

-              -              

Total   35,62,04,457.00 -                                      -              -              

Amount of any 

mutual dues, 

that may be 

set off 

Amount of 

claim under 

verification

Amount of 

claim 

rejected 

Remark , if 

any

Name of Corporate Debtor:  Team Interventure Exports (India) Private Limited Date of Commencement of iquidation: 30.08.2024

Sr. No.

Details of Claimant Details of claim received Amount of 

contingent 

claim


